IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
AT HYDERARAD

DA.No.510/99 Date of Order: 05-4-1999
.

BETWEEN:

5.Krishma Moorthy e Applicant

AKD

1. Gengral Manager,
South Central Railwvay,
Rail Wilayam,
Secunderabad.
2, Union of India represented by
Secretary, Railway Board,
Rail Bhawan, .
New Delhi, ... Respondents

Counsel for the Applicant - Mr.P.P.Vittal,Advocate

Counsel for the Respondents - Mr.MN.R.Devaraj,SC for Rlys

CORANM:

THE HOM'BLE MR.JUSTICE D.H.NASIR : VICE~CHAIRMAN

THE HOW'BLE MR.H.RAJENORA PRASAD : MEMBER QADMN.)

L I ]

OR DER
{par Hon'ble Mr,Justice D.H.Nasir, V.C.)

Heard Mr.P.P.Vittal learnsd counsel for the
Applicant and fr.N.R.Devaraj, learned standing counsel

for the Raspondents.

It appears thgt the applicant hgs submittad a
representation dt.27.6.58 at Annexure A-4 to the OA
for opening the sealed cover and to declare promotion
to Group 'A*' Service on that basgis since 225 promotee

officers including three of his juniors were inducted
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L-"’:;. 2.

in Group 'A’ Seruéca.yide Railway fpard's letter lo.
| (E)GP/49, dt.19-2-1983 during the bendency of Discipli-
' nary proceedings against the applicant.
After hearing the learned counsel for rival
parties it appears that the interests of justice will
be served if the Respondent No.2 is directed to dispose
of the representation dt:27:6T1998, submitted by the
applicant within 4 months from the date of receipt of

copy of this order. The OA is disposed of accordingly.

o costs.

4q:>m~1

, (H.RAJER PRASAD) ~  (3JUSTICE D.H.MASIR) ~.
" Member (Admn.) Vice-Chairman '
Dated: 5th April,1999 ﬁw‘f’
(order dictated in the open court) T
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Copy to: isT Anp—EEND- COURT I"j'

HDHNI r/// TYRED 1 Y CHECKED B
COMPARZD BY APPROYTID BY

HHRA M(A)
HBSdP M(3J) HY7ERATAD BINCH ¢ HYDIRAZAD,

R .

THZ CEMTRAL ADMIMISTRATIVE TRIBULAL

D.R4(R) ~ THE HCN'BLE MR.JUSTICE D.H.NASIR:

Jicz ~ CHAIRMAN

SPARE ,/’/
THE HON'ULE MR.H.RAJENDRA IRASAD:
MeMBIR (A)

THE HORN'BLE MR.A ANGARAJAN
mewd=r (A)

THE HON'3L2 MR.3.5.JAT PARAMZSUAR
7 mEmaIr (J)
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DISMIS5ED AS YITHDORAUN
*  QRDIRED/REJEQTED
- NQ GRDIR A5 [TC COSTS

- | SRR

-



